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No. D.lAfl'rg.!Conf./‘JO-02/l89312035! S‘ 23'“ Jattuttry. 2025

To
\/The Ld. Principal District &. Sessions Judge (I-lQs), Central. THC
2. The Ld. Principal District & Sessions Judge, New Delhi. PHC

The Ld. Principal District & Sessions Judge, Sottth-West. Dwnrlta
The Ld. Principal District & Sessions Judge. West, THC
The Ld. Principal District & Sessions Judge. East. KKD
The Ld. Principal District & Sessions Judge. Smith. Snkct

. The Ld. Principal Distrn.-t & Sessions Judge. Sltalidnra, KKD

. The Ld. Principal District & Sessions Judge, North-West. Rohini
9. The Ld. Principal District & Sessions-cum-Special Judge (PC Act) (CBI), RACE
ltl. The Ld. Principal District & Sessions Judge. Snutlt-East, Sakct
l 1. Tlte Ld. Principal District 8'. Sessions Judge. Noriit-East, KKD
I2. The Ld. Principal District 8: Sessions Judge, North, Rohini

"”‘-'F7‘$":""S"

Sub.: Change in the date for Core Competence Conference for Knowledge, Sltill &
Perspective Development for CJi\'i$MCJM5lJI\'iFCs (I-Inlf of the Total Strength)
front 3l"Jann:try. 20251:: 07"‘ March. 2025.

Ref. : Letter No. DJAfl‘rg.IConI.!J0-021l893!2025l658b-6597 dated 23.12.2024.
Respected Mada|n.’Sir,

We have received inputs front the Security Agencies regarding possible trafiic
restrictions in Dwarkn clue to tlte proposed Public Meeting to he addressed by the Hon‘ble Prime
Minister on 31'“ January. 2025 at the DDA Ground. Sector-14, Du-arka, which is in close
vicinity to the Delhi Judicial Academy. ln order to uvotd inconvenience to the participants and
to ensure smooth and elTective organization of the t:onl‘erent:e. it has been decitletl to rescltetlnle
the above mentioned conlerence. Now the conference shall he organized on 07"‘ March, 2025.

The Ld. Judicial Oflicers nnminnted for the above mentioned conference may kindly he
informed about the change oi‘ the date and they be requested to preside over their respective
Courts on 3|" January, 2025. Fresh programme schedule for 07"‘ March, 2025 will he slurred in
the \Vi1ul5up]'1 group to be created for the conference.

in case any Officer requires exemption from attending the programme. the Ld. Officer
may move application in ttdvnnce through the concemctl Ld. Principal District 8: Sessions
Judge. ll‘ the exemption is required on urgent basis. intimation to that effect may be sent to the
Aendctny through c-mail. followed hy n fomtal application duly forwarded by the concemed
Ld. Principal District & Sessions Judge. Attention oi‘ the nominated officers may also be drawn
to the exemption guidelines issued by lite Hotfhlc High Court of Delhi vtdc Letter No. 7097-
7l l0IDllClGAZJG-32023 dated lO.l0.2023, whereby it hos been directed that exemption of
nominated Judicial Offiecrs from attending training pmgrurnmcs shall be considered only in
ease of extreme cxigcncy such us medical condition etc. nlongwith documentary proof. In ease
the nontittated officer ls transl'erred, the successor Jtldge shall stand nominated for the
programme automatically.

The nominated Judicial Oflicers may kindly be advised net to list any judicial work on
07"‘ Mnrclt, 2025, so that litigants and lawyers are not inconvenienced. ln case some judicial
work has already been listed. it may be preponcd or adjourned accordingly, to the extent
possible.

With regards,
Yours sincerely.

gr’

(Rnjesh Kttmar Singh]

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS)
7 ( T15 HAZARI COURT: DELHI ' '

No. QL/(-‘t>? ” (1 HZJOTP/Gaz./2025 Dated, Delhi the 3 U tiliili 2025
Copy fonuarded in continuation to this office endst. no. 58-73/JOTP/Gaz./2025 dated,

Delhi 04.01.2025, for information and necessary action tot-
1. The Concerned Judicial Offlcers of Central District, Tis Hazarl Court, Delhl (as per list attached

with the letter as Annexure ‘A’.
The Chief Judicial Magistrate, Central District, Tis Hazarl Courts, Delhi.
The PS to Ld. Principal Dlstrlct & Sessions Judge (Hqs), Delhi.
The ranch In-charge, e-sewa kendra, Tis Hazarl Court, Delhl.

fijtéranch In~charge, Pool Car Section, Tis Hazri Courts, Delhi.
The Website Committee, EnglishfHlrtdi, Tis Hazari Court, Delhi.

7. The LAYERS for uploading the same. - -r Rt3 tit ‘iii?
I

(Mukesh_ ar Gupta)
Officer In-charge lctal Branch, Central

for Principal District Sessions Judge(HQs)
Tis Haz i Court, Delhi.
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Proposed Nomination List for
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Annexure 'A'

Core CompetenceConference for Knowledge, Skill & Perspective Development for

011

31“ January, 2025

CJMs, ACJMS & JMFCs
(Half of Total Strength)

S].
No. Name of Officer Present Posting ‘No 1 District .

Postm
Place of

3
"1 l\/Ir. Deepak Kumar-I _ CJM W l East K.KD_ _

2 Ms. Swati Sharma CJM Shahdara KKD

3 Mr. Deegqk Kumar-[I CJM Rouse A_\jenue_

4 Ms. Vasundhra Chhaunkar CJM North~Wcst Rohini

C 5\ Ms. Shriya Agmwal CJM South-West Dwarka

6 Ms. Samiksha Gupta CJM West 'l'l~lC

"1 Mr. Mayank Mittal /\.CJM(SpecialAets) "__ Central _ CTI-IC
O0 Ms. Dlianashree Deka ACJM North-East KKJJ
_9_

A/ii}/ivek Bcniwal i __ ACJM_( South-East F saw
10
J1

Ms.

Mr.

Akriti Mahcndru

Pranlw Joshl 7_l_7___ T 7

AC]M

ACJM , 1
West j

_Ncwf Delhi

Tl-IC
PI-15””

12 Ms. Neetu Nagar ACJM 6 Rouse Avenue
\
‘I3 Ms. Neha Mittal AC-IM 3

‘14 MS. Amardeep Kaur AC]M North

Rouse Avenue

Rohini

l 5
\
Ms. Neetu Sharma ACJM l Central TI IC

16 Ms. Medha Arya ACJM South ‘ Saket

I7 Ms. Aishwarya Singh Kashyap JM First Class 6 Shahdara KKD

l8 Ms. Aakanksha JM First Class 5 West TIIC
[9 Mr. Shashank Nandan Bhatt JM First Class {U W West _ TIIC
20 Mr. \/aibhrav Kumar 1M First Class LII New Delhi _ PHC C

“ 21 Mr. P. Bhargav Rae JM First Class U’!C __ East C KKD
1,12 Mr. Ashish Kumar Mccna JM First Class ,_ South 7 Salzet
23 Ms. Shipra Dhankar JM First Class 1 Central THC

u
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Name ofOt'i'icer

_ \__

Present Posting No District
Place of
Posting

24 Ms. Kanika Agarwal JM First Class 3 i North-East KKD

25 Mr. Manuj Kauslial JM First Class -> Central "mc *3
-2 6_7 Mr. RaghaviSl1arrna ___ IM First Class W O\ S0utl1;East_ W __( Sakct

27 Ms. Neetika Kapoor JM First Class 6 South-West Dwarka

28 Ms Aayushi Saxena JM First Class 5 SllEl’l(l.£lI'd. KKD

29 Ms e Bhujali JM First Class 1 North Rohini

Deeksha Sethi JM First Class 8 South-West30 Ms Dwarka

3! Mr. Blianu Pratap Singh JMFirst Class 2 .3011!!! Saket
32 Mr Pankaj ljai C _ JM First Class l North-East i’1iI<.D
33_ Mr. Utllaltav KurnarJai1l_ _____ W JM First Class 4___ Shaltdara W 7 KKD

34 ‘Ms Divya Arora JM First Class 4 North-West Rohini

35 Mr. Harshal Negl __ JM First Class 2 South-West Dlyarka

3 6 Ms. Pritu Raj JM First Class 1 A East KKD

37 Ms. Aditi Rae JM First Class 7 Soutli-East Sakct

38 Mr. Snhil Monga 3 JM_First Class 6" l New Delhi PHC7
39

\ t
Ms. Swati Bllardwaj JM First Class 6 1 West TI-lC

40 Mr. Apoorv Bhardwaj JM First Class 2 North-West Rohini

4l Mr. Saurabh Goya! JM First Class __ l \§outh-West Dwarka

42 Ms. Deepika Thakran JM First Class 12 South-East Saket

4? ill/lr /tlrshaySl1arma 3 7 3 JM FirstClass C 2 *South’-liast Saket _

44 Ms. Kritika .l ain JM First Class 3 South-West Dwarka

ll45 Ms. lsra Zaidi JM First Class
‘ 1 ,,

4 North-liast KKD

46 Ms. Suktlti Singh JM First Class 4 West THC

47 l Mr. ehmmqer Singh lM First Class THC
48 Ms. Sanglnnitra JM First Class

7 _( Central

l Shahdara KKD

49 Ms. Devanshi Janmeja JM First Class 4 South-East Sakct

50 Ms. Divya Yadav JM First Class 4 South-West Dwarka

S l7_ Mr Ankit Garg_ JM First Class 8 New Delhi PI-lC
‘S2 Ms Nidhi Chitkara JM First Class 6 North-West Rohlni

53‘Mr Sarthak Panwar JM First Class s 7 North Rohini
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Posting

_54 Mr Karanbir Sir1gl1?_”__ V __ JM First Class N Central THC
55 Mr Azad Selirawat JM FirgClass I-1 Q 1 South-liast Saket __
56 Mr. Ravi JM First Class -I _Ncw Delhi PHC
57 Mr. Raj Kumar Singh JM First Class VI Central rnc 7
ssl Mr. Vaibhav Gargw JM First Class ._- .-4 W ”Ccniral Inc »
59 Ms Shraddha Srivaslava JM First Class 9 West 'l‘llC

60. Mr Rahal Saini JM First Class ‘ 8 _ Sliahdara WKKD
6l M5 T,i£11‘Ei‘1LB“!i1=1‘!‘__ l Relieving _.lMFC!Civil Judge _g _l5_ast__ KKD C
62 Ms Ariba Khan Relieving JMI-‘CfCivil J udge South Saket

63 Ms. Shubhangi Aggarwal Relieving JMFClCivil Judge
l

l \ South-East Saket

Ms. Urvi Gupta Relieving JMFC!Civil Judge i ‘ North-West Rohini

Mr. Satendra Pal Singh Relieving JMI-'ClCivil Judge .N_<>rth-East
Mr. Gaurav Relieving JMFC/Civil Judge Q"-=I11_1T€1| t ,_ TPIC ,__

lml Ms Pallavi Tyngi Relieving JMFC/Civil Judge New Delhi Pl1C

68 Ms Jyoti Relieving JMFClCivil Judge South-East Saket

69i Ms Anugya Chauhan Relieving JMFC/Civil Judge Central Tl IC

70 Mr Utgnderjguiiiar Relieving JMFC/Civil Judge North Rohini 7

71 Ms Neha Jarwal Relieving JMFClCivil Judge Sliahdara KKD

72 Mr Puneet Negi Relieving JMFClCiviI Judge North-West Rohini
731 Mr. Sandeep’ C Relieving JMliC{_Civil Judge East KKD
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